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ORDER

Learned counsel for the party has placed on record a copy of order dated14.3.2016 passed by
Hon'ble Punjab & Haryana High Court Chandigarh in CAPP No. 13 of 2016. In the last para of the order,
the High Court has observed that final order in the instant petition which is pending before us, shall
remain in abeyance. We are informed that the next date of hearing before the High Court in the matter
is 19" August 2016.
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